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Prom .
The Registras General, e
New Delhi. : ;ﬁ’:;"
To £y b

i
J. i District & Sessions Judgs (Q), Tis Hyvart Courts, Delh] * ,
2. 'The Disiict & Sesvions Tudge (Nosth-West), Rohivs, Delts, § | ~ MOV
3 mnuw&s«.smmmmum.smmmm. : :
% The Districs & Sessions Judgo (South-Wost), Dyvarka, New Deli,, "
3. The Disteict & Seseions Sudpe (South-East), Saket, New Dell,
- : ;

7. ‘The District & Ressions Judge (New Dalhi), Patials House,
8. The District & Sessions Judge (Shahdce); Kacksstioama, Tfhi,
9. The District & Saesions Tudge (Nonth-Esst), Earkasdooms, Delts,
10. The Disrlot & Seasions Tudgs (Wess), Tis Hazsd Coume, Dell.
lt.nem&wmmm.mm :
12. The Principal Tudge (HQ), Pramily Courts, Dwsrka, New Delhi.

Suls Celebration of the “Constitution Day” ou 26™ November, 2018 at Vigyan Bhawan,
New Dalhi. , f

Sir/Macdam,

ImﬂmmwwauﬂdmwlBJLZOlIner-Ravindn
Maithari, Seerstney Genseal, Suprecae Coust of India, an the above subjoat. 1 have forther beea
mewummmmy-mmwmw@w
Nambu,:ﬂll&mﬂnm.w&mmwmmm&m and issus g direction to
all the fudicial officers under your respeotive mlmm&smmm.

Youss faithfiully, -

ExdetNo..  /DHC/GaziGo3/2018 dared: )

Cnpymmder,Rwiadeaiﬂmnl.SmybcmL Supresis Cowt of India,
WNew Delj for i 2 i

iﬂu ; £ /
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'E:—“(__‘L'r _____ " (Pinesh Kaenay Sharma)
j .‘-;fgu‘..‘ - -~ .. Regismr Gonesl

o

*

*,7 LOCH—~ :
No./oewwert d, [0ide. /g P add. 12018

i
[
A

M IMMEDIATE/O ONCE

- TTME BOUN,

OFFICE OF THE DISTRICT & SESSION, 8 JUDGE(HQs) DELHI

Dated, Delhi theg.j/-l// g

Copy forwarded for information and necessary action tor

-~

1. The Officer In-charge, Pool Car, Central District, Tis Hazari Court, Delhi.
“2. All the Officers of Dethi Higher Judicial Service and Deihi Judicial Service, Central
District; Tis Hazari Courts, Delhi with the %pstructiun to atlend the said programme

mandatorily

3: The Sr./ Administrative Officer {Judl.), _Admn, L, I, I and Filing Branch, Central

District, Tis Hazari Court, Delhi. —
4. * The Accounts Officer mrwtﬁ Tis Hazari Court; Deihi.

he Website Committee, En /Hindi, Tis Hazari Court, Delhi,

6. The PRO Tis Hazari Court, Delhi,

7. The PS to Ld. District & Sessions Judge(HQs), Tis Hazari Court, Delhj.
8, The Reader to Ld. District f Sessions Judge (HQs), THC, Delhi.
9. The Dealing Clerk (Leave), Judicial Branch (Cen tral), Tis Hazari Court, Delhi.

{Anju Bajaj Chandna)
Officer In-charge (Judl,)
For District & Sessions Judge(HQs)

Encl: As Above.

Delhi

¥
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‘Ravindra Maithani 384061 :
‘T Eemall: sg.rmaithant@seinicin

S¢ retary General
Supreme, Caurt of India

.Qated : Novemnber 13, 2018

Dear Shri Shapad,

Supreme Court of India celebrates 26% November each year as
Constitution Day to commemarate, the adoption of the Constitution of
India by WE THE PEOPLE OF INDIA in the Constituent Assembiy on 265
Novamber, 1949, This vear on 26 November we enter in the 70" year of
the adoption of the Constitution, which gives us more reasons to
commemorate the event in 2 meaningful manner In the past the
Constitution Day has been celebrated by the different organs of the State
by holding separate events. This year, it has been decided that the’
pccasion should be celebrated jointly by all the thres organs of the State.
A day long programme Is, therefore, proposed, inter alia, to discuss
contemporary issues of Constitutional Importance. '

) I am, under direction, to inform you about this year's Constitution
Day programme so that,the same may be brought to the notice of Hon'ble
the Chief Justice of your High Court, with the request to extend invitation
for the Valedictory function, on behalf of Supreme Court of India, to ail the
Judicial Officers under the jurlsdictlon of your High Court. -

The Valedictory function will be held between 4,30 P.M. and 6.00 R.M,
at Vigyan Bhawan, New DPelhi and Valedictory ‘Address is fikely to be
deliverad by Hen'ble the Prime Minister of India.

The invitation cards and minute-to-minute programme of the
function are in the process of finalization and I shall have them sent to you
&s soon as they are ready.

With regards,

:}3}5\\.\% ‘ _' : Yours sincerely, .
\\h“ ' = " %"lg
[Ravindra Malthani]

Shri Dinesh Kumar Sharma

Registrar General, ‘ ' . M
High Court af Defhi, D, dgrached buy St hls B Chi ﬁgm o
New Delhi - 110 003, Qe diows dan il hmedd ‘
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